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Smti Jayashree Bora,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

The Joint Registrar,
Gauhati High Court,
Itanagar permanent Bench,
Arunachal pradesh.

lA
From

To.

Sub:-

Ref:-

Sir,

Dated Guwahati,
Casual Leave.

Your letter No. HC(IB)-VIG/0 U 2OZ4 I 17 _ tg Dated 07.01. 2025.

th
l0 January, 2025.

with reference to the above, I am directed to inform you that shri Ito Basar,District & sessions Judge, Bomdira, west xameng oi]iriil,rnacnat pradesh has been grantedcasuat teave on 03.o1.2o2s ana oj.or.zoi;;;;;;''*,,n station teave permissionw'e'f' 03'01'2025 to 06.01-2025. The n"o t"r[, ,'ort Judiciar officer avairabre at thestation shall remain in charge of his Court r.O Om." Orr,.g"hi, .brun.".

Yours faithfully,

sel_
JT.REGI R (VI ILANC E)

o c I- I ft 236 - 23V ACopy to: l0- 0i^7-4ra,

Arunachat ,:;:r;.r" 
Basar, District & Sessions Judge, Bomdita, West Kameng District,

2. The Project Manager. Gauhati High Court
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